
THE GAUHATI HIGH COURT AT GUWA.IIAII' 
^-..,.

("rciTcou*r or ossou, nocemnD' MlzoRAM AND ARUNACHAL PRADESH)

No.Hc.wr-eo/ lee a rt!1)L e

From

To,

Shri Kaushik Kumar Sharma,

Jt.Registrar (Vigilance),

Gauhati High Court,

Guwahati

Shn UQal Rajkho Ia,

Member, MACI, Nagaon. 4
Dated Guwahab' the I

A
September,2021

Sub:-

Ref:-

Sir,

Stauon leave.

Your Letter No.MACT(N)/1530, dated 07 09 2021'

Wth reference to the above, I am direcd to inform you Elat your

prayer for station leave permlssion from the evening of 07'09'2021 till the

ioilng of O9.o9'2O21, has been granted Further' the oisgict & Sessions Judge'

f'fuguon inO in her absence, the next senior most Judicial officer in the station will

remain in charge of your Court and office in your absence'

Yours faithfully,

sdl.
JT.REGISTRAR OIGILAI{CE]

t1o 1)
Memo NO.HC.VII-gO/1 01a - A, dated 7'1' 7-4L t

Copy to:

1. The District & Sessions Judge, Nagaon.

2.,,ffle Projed Manager, Gauhati High Court

'\-
o


